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ORDER No. ;_25: Dated J@fﬁvﬁ{

Cases pendmg in‘courts as menuoned below i m coIpmn 0.3 are hereby thhdrawn
mentioried below in column’ no, 2 and asslgned to the Cﬂurts mentioned in column Ho- 4 with: xm‘medlate

T the COIII‘tS'

effect:- '
(1) 2) -3 @
| - e T T T Name | of the
S.No. | Name of the fransferor Court Details of cases withdrawn, oy nsfere}s Court
Ms. Nivedita Anil Sharma, From this list - |
e D&SJ (SE) Cases mentioned at
Saket-Court Complex Serial number 1 and 2 (Annexure -A). Lo
New Delhi - Total 2 Cases. i
| Ms. Sheetal Chandhary Pradhan, From thiis list - '
5 ‘ASJ-02 (SEj . Cases mentioned at .
Saket Court Complex, Serial number 3 to 6 (Annexure -A) !
New Delhi Total 4 Cases. . '
Sh. Lovleen, From this list - :
3 | ASI-03(SE) Cases mentioned at ,
Saket Court Complex, Sertal number 7 to 10 (Annexum A) ;
NewDelhi . © ' |Total 4 Cases.- S f
~© | Dr. Tarun Sahrawat- From this Iist - Ms. Geefanjali,
4 ASJ-04(SE) Cases mentioned at - AS) (FI‘ -03 (SE)
1 Saket Court Complex, - Serial number 11 to 14 {Annexure - A} | Saket Cqurt Complex,
New-Delhi ; Total 4 Cases. . . New Dethi A
Sh. Vishal Sigh, ©(Fromthislist-
5 AS)-05(SE). ‘| Cases mentioned at :
Saket Court Complex, Serial number 15 to 17 (Annexure - A)
New Delhi j Total 3 Cases. i
{ Ms. Shivini Chauhan, - | Prom this list - ¢
5 ASJ (FTC)-01(SE) ’ Cases mentioned at L
 Saket Court Complex, Serial nurmmber 18 to 21-{Annexare - A) i
New Delhi ) Total 4 Cases. 1
Sh. V. K. Gautam, ‘{ From this list -
7 ASJ (FTC)-02(SE) Cases mentioned at
Saket Court Complex, Serial number 22 to 25 (Annexure - A) :
New Delhi Total 4 Cases. :
NOTE:- '
1. The Ahlmad of the transferor and transferee Court shall ensure that list of the transfeized cases are

affixed on the notice board of the Cotirts by 10:00 AM so as to avoid inconvenience wrthe litigants

and lawyers.

:‘Ehe.A]mﬁ’ " t‘-tﬁé‘&an

Cases pending at the stage.of order shall not be transferred. ..
Célur‘t s?'lall a]su enshre

tff'?i'an“s R

£33
Prmmpaf Distriet & Sessfons Judg (SE)
Saket Courts, New Delhi.,




No._, J udl./Cases TransferlF 53/Saket/2025 %LB

I clilabadie NN

Copy forwarded for mfonnauqn & necessary actipn to:-
1.' The Worthy: Registrar General, High Court of Delhi, New Delli.
‘ -~The Principal District & Sessions Judge (HQs), Tis Hazarl Court, Delhi,
3. “The Officers concerned.
4. ‘The Officer In-Charge, Coraputer Branch, South East, Saket Courts, New Delbi.
5. The Chief Judicial Magistrate, South East, Saket Courts, New Delhi,
6. The Branch In-Charge, Chief Judicial Magistrate Office, South East, Saket Courts, New Delhi,
7. The Chief Prosecutor (South East), Saket Courts, New Delhi.
8. The Secretary, Bar Associaton, DelhifNew Delhi.
" The Website Committee, Tis Hazari Court, Delhi.
10. The PRO/APRO, South East District.
11. The Branch In-Charge, Computer Branch (South East), Saket Courts, New Delhi, with the
direction 1o upload the same on the website of District Court, Saket,
12. PS/Reader to the Principal District and Sessions Judge, South East, Saket Courts, New Dalhi.
13. Notice Board {through Care Taker).
14. R&I Branch, South East District for uploading for LAYERS.

15. Guard File. Q‘/ —
ﬂq,,\'wu;
Administrative Officer (Judicial)

South East, Saket Court Complex, New Delhi
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ANNE?(URE-A

I
5.NO.| NAMEOFTHEJUDICIALOFFICER [GASENUMBER|  PARTYNAME NEXT DATE PURPOSE AcT
115, NIVEDITA ANIL SHARMA UJ5 3974390 READ
1 PRINCIPAL DISTRICT % SESSIONS CRREV. ~|HONEY GUPTANS.THE! ocyponos | arcuments. | wiT SEC.hes oF
111272013 |  STATE AND ANR.
HUDGE [SE) cR.
45, NIVEDITA ANIL SHARMA, :
2 55:,"‘:";“" DISTRICT & SESSIONS sczoyory | STRTEMSRAIERV | 10122005 pEFENCEEVIDENCE  AcTi0adiwc
GE(SE) .
3 A3, SHEETAL CHAUDHARY PRADHAN. | comernore | sTATE VS MOHDASIE | 03-12.2025 - pE IPC-JAMIA NAGAR
STATE VS RISHI
4 IS THEETAL CHAUDHARY PRADHAN. | <o panennzn RAJPAL SINGH 28-01-2026 PE |Pc-affz
CHAUHAN !
5[5y HEETAL CHAUDHARY PRADHAN. | conoinoy | sTaTe vs sumir | 15012026 PE 305,34, ass’{mwc
P45, SHEETAL CHAUDHARY PRADHAN, STATE V5 ARUN @ '
€ lasroz ‘| screei2e20 CHUDAL 18-12-2025 PE PC~302
STATE VS ABDUL PROSECUTION PC
7 ru. LOVLEEN, AS3.03 SCI1412020 X 15-01-2026 St ki J20.34.2§iz7.54.59.
L STATE VS PURAN PROSECUTION
B |SH.LOVLEEN, AS1-03 sciearzozo | SEANENS FURAY | ov-12.2008 gl 1PC--307,32,
STATE VS SUNIL PROSECUTION Ipc
s r”' LOVLEEN, A53-03 BCizasi2020 KUMAR YADAY A-12:2028 EVIDENCE | 302,302,411,701,365,
10 ISH. LOVLEEN, AS3.03 scasopaze | STATE VS SONU. | 3000005 | P ROSSCUTION | tpc-a07,200523.361,
ISH, TARUN SEHRAV/AT, STATE VS AMBER JAFRI| PROSECUTION
M lasyoyspPECIAL JUDGE (HDPS) scirire @ AL HAIDER 02-12:2025 EVIDENCE I8c -3b2
lex, TARUN SERRAWAT, STATE VS SAHID AND PROSECUTION i
12 I S7.04/SPECIAL JUDGE (NDPS) Scrarozt ORS || L9E3:2025 EVIDENCE IPc ~3b3
‘ |
SH, TATIUN SEHRAWAT, ATE VS VINAY KUMAR) PROSECUTION 1PC 202,
3 h5)0ai5PECIAL JUDGE (NDPS) Scie2s202) JHA 21-04-2028 EVIDEHCE 323.325.3?4,:44
1
ISH. TARUN SEHRAWAT, STATEVS IQBAL @ PROSECUTION )
14 | sT.04/SPECIAL JUDGE (NDPS) Stistinzl SUDDU 0322028 | *EyipEnce PG -185, 307,353
STATE VS HARI @ PROSECUTION
16 SH.VISHAL SINGH, AS3-05 SCI19/2020 ol 00-02:2026 oot IPC-307,1P5--34,
STATE VS SANJAY ) PROSECUTION | iPc-304B}PC-
16 [SH.VISHAL SINGH, AS)-05 SC13412020 b 29-01:2026 EVIDINCE " [Saun oo Cosat,
17 [SH,VISHAL SINGH, ASJ-05 SCIZ0412020. (STATE VS RAJKISKORE| 05122025 B gl 1PC--act,
= }
STATE V5, RASHID PROSECUTION '
18 PAS. SHIVANI CHAUHARN, AS) (SE) sCraiz018 IAMAL Gy | 0532202 sl anzmsar.zor =
10 P45 SHIVANI CHAUHAN, AS3 (SE) scriaspas | STATEVSPRAMOD | 4705 2006 RO Re N asznsmun.Lua. 34
STATE VS, BACHAN PROSECUTION ;
20 S, SHIVAHI CHAUHAN, AS {SE) SCI51R018 kbl 15.00.2026 A BECLTIC o7rsaes2rsded pe _
i : STATEMENTOF | a023d11PCl2sny
2L 45, SHIVANI CHAURAN, S0 (S8) SCIEN8  |STATEVS. ANILSAXENA| 0322028 AL R Fphc
22 [SH.V.K.GAUTAM, AS (FTC)-02 scnstsizots | STATE VS KISHORE 3 g55. 202 g IPC~4!8A,3+13.34.
23 Tu.v. K. GAUTAN, ASJ (FTC)-02 scrIsu017 [STATE vs ANILKUMAR| 0222025 | PROSECUTION IPC~302,309
IMMORAL TRAFFIC
STATE V3 YASIR PROSECUTION
24 BN, V. K. GAUTAM, ASJ (FTC).02 SCIGE212016 02-12.2025 PREVENT“‘}? ACT-
) AR (FTC) 5 ALTAF ANR EVIDENCE SIPC-A70,406,342,
) STATE Vs
25 lsH. V. K. GAUTAM, ASI (FTC}-02 SCREGROI8. [SUNNYGPEERIGSUNNY| 0212:2025 e IPC-302534
MA :




